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 Review  on  the  working  of  and  Annual
 Report  of  the  Central  Civil  Services
 Sports  Board  for  1985-86  and
 statement  showing  reasons  for

 delay  ip  laying  these  papers

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  PERSONNEL,  PUBLIC
 GRIEVANCES  AND  PENSIONS  (SHRI
 BIREN  SINGH  ENGTI)  :  ।  beg  to  lay  on
 the  Table—

 (1)  G)  -  copy  of  the  Annual  Report
 (Hindi  and  English  versions)
 of  the  Central  Civil  Services
 Sports  Board,  New  Delhi,  for
 the  year  1985-86  along  with
 Audited  Accounts.

 (ii)  A  statement  (Hindi  and  English
 versions)  regarding  Review  by
 the  Government  on  the  working
 of  the  Central  Civil  Services
 Sports  Board,  New  Delhi,  for
 the  year  1985-86.

 (2)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for  delay
 in  laying  the  papers  mentioned  at
 (1)  above.

 [Placed  in  Library.  See  No.  LT-3983/87]

 Annual  Report  on  the  working  of
 Provision  of  Section  15  A  of  the
 Protection  of  Civil  Rights  Act,

 1955  for  1985

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  WELFARE  (SHRI
 GIRIDHAR  GOMANGO)  :  ।  beg  to  lay  on
 the  Table  a  copy  of  the  Annual  Report
 (Hindi  and  English  versions)  on  the  Working
 of  Provisions  of  Section  15A  of  the  Protec-
 tion  of  Civil  Rights  Act,  1955  for  the  year
 1985  under  sub-section  (4)  of  section  15A
 of  the  Said  Act.

 (Placed  in  Library.  See  No.  LT-3984/87]
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 12,08  hrs.

 MESSAGE  FROM  RAJYA  SABHA

 [English]

 SECRETARY  GENERAL:  Sir,  I  have
 to  report  the  following  message  received
 from  the  Secretary-Genera}  of  Rajya Sabha  :

 “In  accordance  with  the  Provisions  of
 rule  111.0  of  the  Rules  of  Procedure and  Conduct  of  Business  in  the  Rajya Sabha,  I  am  directed  to  enclose  a
 copy  of  the  Khadi  and  Village  Indus- tries  Commission  (Amendment)  Bill
 1987,  which  has  been  Passed  by  the
 Rajya  Sabha  at  its  sitting  held  on  the 9th  March,  1987,"

 [English]

 KHADI  AND  VILLAGE  INDUSTRIES
 COMMISSION  (AMENDMENT)  BILL,

 1987

 As  passed  by  Rajya  Sabha

 SECRETARY-GENERAL  :  Sir,  I  lay
 on  the  Table  the  Khadi  and  Village  Indus-
 tries  Commission  (Amendment)  Bill,  1987, as  passed  by  Rajya  Sabha.

 12.09  brs.

 PUBLIC  ACCOUNTS  COMMITTEE

 (English)

 Seventy-first  Report

 SHRI  8.  AYYAPU  REDDY  (Kurnool):
 I  beg  to  present  the  Seventy-first  Report
 (Hindi  and  English  versions)  of  the  Public
 Accounts  Committee  on  working  of  a  Film
 Circle.


